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not be received in time. The automéa-
tie exchan.ge is now expected to be
commissioned during 1982,

Raids on Fair Price Shops by Clvil
Supplies Enforcement Staff

7962. SHRI KRISHAN PRATAP
SINGH: Will the Minister of CIVIL

SUPPLIES be pleased to state:

(a) whether it is a fact that the Clvil
Supplies Enforcement Staff carried out
raids on the Fair Price Shops in Delhi
during the last few months;

(b) whether it is also a fact that the
licences of some Fair Price Shopkeep~
ers were either cancelled or suspended
as they were found guilty of irregular
and unfair practices; and

(c) if so, what steps have been taken
by Government to open new Fair Price
Shops in place of those whose licences
were either cancelled or suspended so
that those consumersg should not bhe
made to suffer who were getting their
ration from those shops?

THE DEPUTY MINISTER IN THE
MINISTRY OF CIVIL SUPPLIES
(SHRI BRAJA MOHAN MOHANTY):
{a) and (b), Yes, Sir.

(¢) To avoid hardship to the consu~
mers in getting their rations, where
authorisation of the fair price shops is
suspendea or cancelled, steps are
taken to transfer their stocks and food-
cards to adjoining fair price shops,
within 3 days. In the event of cancella-
tion of authorisation of a fair price
shop, vacancy is notifieq and applica-
tions for new fair price shops are in-
vited, within 15 days. The Delhi Ad-
ministration have also decded to open
about 900 more fair price shops in va-
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rious parts of Delhi since the existing
number of fair price shops is found in-
adequate to meet the requirements of
the growing population.
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